NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH

2" FLOOR, M.T.N.L. BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX., NEW DELHI

In the Court of Hon’ble Mr. Justice Jarat Kumar Jain, Member (Judicial) and Hon’ble Dr. Ashok Kumar Mishra,

DAILY CAUSE LIST DATED 12.08.2021 (THURSDAY)

COURT —1II (VIRTUAL MODE)

10:30 AM

Member (Technical)
For Orders
S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | Kewaunee Labway India Pvt. Ltd. Chirag Kher Shiv Kumar Suri
(Ins) No. 961 of Vs. Nikita Thapar
2020 JBF Petrochemicals Ltd. Prerna Wagh
For Directions
2. Comp. App (AT) | Jaiprakash Associates Ltd. Ruchira Gupta B.S. Bagga-R6 to
No. 302-315 of Vs. R11
2019 Neena Somani & Ors. R.S. Singh-R22
Nitin Chauhan
3. Comp. App. (AT) | Yash Vardhan Mall. Ashok Kumar Jain Dhruv Surana
No. 321 of 2019 | Vs.

Indrapuri Studios Pvt. Ltd. & Ors.

For Admission (Fresh Cases)

(Ins) No. 601 of
2021

(With Defects)

Managing Director (Suspended)
Vs.
IDBI Trusteeship Services Ltd. & Anr.

4. Comp. App. (AT) | Amit Dinesh Chandra Patel Heena George Vividh Tandon
(Ins) No. 577 of | Vs. Deepak Joshi
2021 KKR India Financial Services Ltd. & Kaazvin Kapadia
Anr. Angelika Awasthi-
R1
5. Comp. App. (AT) | Tiger Logistics (India) Ltd. Kshitij Mudgal Raghav Anand
(Ins) No. 582 of | Vs.
2021 Jaguar Overseas Ltd.
6. Comp. App. (AT) | Aditya Kumar Tibrewal Arjun Asthana
(Ins) No. 583 of Resolution Professional of Sri Balaji
2021 Forest Products Pvt. Ltd.
Vs.
Om Prakash Pandey & Ors.
7. Comp. App. (AT) | Dharmesh Jain, Kunal Mimani




For Admission (After Notice)

2021

Reliance AIF Management Company
Ltd. and Ors.

8. Comp. App. (AT) | Sabbas Winifred Joseph Suspended Deepak Shukla Siddhartha Barua-
(Ins) No. 411 of | Director of Wizcraft International R1
2021 Entertainment Pvt. Ltd. Praveen Bansal-R2
Vs.
IDBI Bank Limited & Anr.
9. Comp. App. (AT) | Amit Gupta Gyanendra Kumar Abhishek Anand
(Ins) No. 445 of | Vs.
2021 Anil Kohli
Resolution Professional for Dunar Foods
Ltd.
10. | Comp. App. (AT) | Dhananjay Krishnanath Gaikwad Aaditya Pande Gaurav Ashok
(Ins) No. 484 of | Vs. Adukia-R1
2021 Gaurav Ashok Adukia & Ors. Aakash Sherwal-R1,3
Smriti Churiwal-R2
11. | Comp. App. (AT) | Zubin Bharucha Sulabh Rewar Amit Agarwal-R1 &
(Ins) No. 504 of | Vs. R2

For Hearing

(Ins) No. 24 of
2021

Vs.
Punjab National Bank & Anr.

Jha

12. | Comp. App. (AT) | PNC Infratech Ltd. Abhishek Garg Abhishek Anand-R1
(Ins) No. 143 of | Vs. Kunal Tandon-R2
2020 Deepak Maini & Anr. Sandeep Bajaj-R3

13. | Comp. App. (AT) | Manoj Jayaswal Sandeep Bajaj Arti Singh
(Ins) No. 770 of | Vs. Avik Mukherjee-R2
2020 Punjab Nationl Bank & Anr. Aakashdeep S Ruda

Rishav Banerjee

14. | Comp. App. (AT) | Raj Singh Gehlot Director, Ambience Anush Raajan Vijay Nair-R1
(Ins) No. 06 of Pvt. Ltd. Shubham Paliwal
2021 Vs. Nikhil Verma-R2

Vistra ITCL (India) Ltd. & Anr.
15. | Comp. App. (AT) | Dinesh G. Jaiswal Purushottam Kumar | Aditya Dewan-R1 &

R2

For Directions - to Settle Date

16. | Comp. App. (AT) | Connect Residuary Pvt Ltd. T.N. Durga Prasad Avani Srivastava
(Ins) No. 100 of Vs. Raveena Rai
2020 Krishna Chamadia & Ors.
Part Heard With

17. | Comp. App. (AT) | Connect Residuary Pvt Ltd. T.N. Durga Prasad Rohit Ghosh
(Ins) No. 101 of | Vs.
2020 Krishna Chamadia & Ors.
Part Heard With




18. | Comp. App. (AT) | Sales Tax Department, State of Prashant S. Kenjale Sanjeev K. Kapoor
(Ins) No. 109 of | Maharashtra Avani Srivastava-
2020 Vs. R1
Ricoh India Ltd. & Ors. Raveena Rai-
Part Heard R2&R3
With
19. | Comp. App. (AT) | State Tax Officer Aniruddha P. Mayee | Raveena Rai-R2 &
(Ins) No. 248 of | Vs, R3
2020 Ricoh India & Ltd & Ors.
Part Heard
20. | Comp. App. (AT) | Pandit Automotive Pvt. Ltd. Pradeep Kumar Aaditya A. Pande-
(Ins) No. 227 of Through its Liquidator, Mittal R1 & R2
2020 CS Anagha Anasingaraju
Vs.
Chetan Motors & Anr.
21. | Comp. App. (AT) | Manorama Shandilya (Through legal Nikshubha Sethi Suresh Dutt Dobhal
(Ins) No. 830 of representative Mr. Shantanu Shandilya) Mehak Khurana-R1
2020 & Ors. Aashish Verma-R2
Vs. Suresh Dutt Dobhal-
Ashish Gupta R3,R4 & R5
Resolution Professional in the Matter of Aashish Gupta-RP
Anush Finlease and Construction Pvt.
Ltd. & Ors.
22. | Comp. App. (AT) | Damont Developers Pvt. Ltd. & Anr. Vishal Ganda Abhishek Anand-R1
(Ins) No. 35 of Vs. Sandeep Goel-RP
2021 Brys Hotels Pvt. Ltd. & Ors. idhan Vyas-R2
23. | Comp. App. (AT) | Ajit Kumar Vikky Dang P. Singh-R1
(Ins) No. 404 of | Resolution Professional of K- Lifestyle Vishal Singh-R1, R2
2021 & Industries Ltd. Vaibhav Tyagi-
Vs. R3,4,5& 6
Alpha (India) Properties Ltd. & Ors. Lokesh Malik-
R7,8,10 & 11
Prateek Gupta-R9,12
& 13
24. | Comp. App. (AT) | Gloster Ltd. Ajay Kumar Agarwal | Aditya Maheshwari
(Ins) No. 409 of Vs. Eshna Kumar-R1
2021 Mcleod Russel India Limited & Anr. Kumar Anurag Singh
Anup Jain-R2
25. | Comp. App. (AT) | Committee of Creditors of AMW Auto | Ashish Prasad Misha

(Ins) No. 555 of
2021

Component Ltd.

Through Indian Overseas Bank

Vs.

Arcelor Mittal Nippon Steel India Ltd.
& Anr.




26. | Comp. App. (AT) | SGS Construction and Developers Pvt. Saurabh Kalia Liz Mathew
(Ins) No. 566 of | Ltd & Anr.
2021 Vs.
R. Subramanai Kumar
Administrator of Dewan Housing
Finance Corporation Ltd.
27. | Comp. App (AT) | Rajneesh Ghei. Sanjeev Sahay P. K. Sahu- R2
No. 202 0of 2019 | Vs.
Registrar of Companies & Ors.
28. | Comp. App. (AT) | Ajit Singh Bhandari & Ors. K. Datta Rahul Gupta
No. 257 0of2019 | Vs.
Bhandari Builders Pvt Ltd & Ors.
With
29. | Comp. App. (AT) | Amrik Singh Bhandari & Anr. Neeraj Kumar Gupta | Diggaj Pathak-R1 to
No. 265 0f2019 | Vs. R4
Ajit Singh Bhandari & Ors.
With
30. | Comp. App. (AT) | Bhandari Construction & Developers Surabhi Maheshwari | Neeraj Gupta-R7
No. 318 0of 2019 Pvt Ltd & Anr.
Vs.
Ajit Singh Bhandari & Ors.
31. | LLA.No. 1256 of | Narendra Kumar Bhoot Anuj Tiwari Surjan Singh
2021 in Comp. Vs. Shekhawat
App. (AT) No. Naval Kumar Bhoot & Ors.
02 of 2021
Part Heard
02:00 PM
For Hearing
32. | Comp. App (AT) | Nakul Bharana Apoorv Agarwal Abhirup Dasgupta
(Ins) No. 899 of (Erstwhile Director of Corporate Debtor) Abhishek Anand-R1
2020 Vs. Nalin Kumar-R2
Anil Kohli Prachi Johri-CoC
Part Heard (Appointed IRP for The Corporate
Debtor) & Ors.
Copy to: -

1. Notice Board
2. Website: www.nclat.nic.in

By order of Hon’ble Officiating Chairperson

-sd/-

Registrar



http://www.nclat.nic.in/

